il @ ,
f.ng&(g e LA

AL o " gy o e\
<&

OFFICE OF THE CHIEE METROPOLITAN MAGISTRATE
NORTH- EAST DISTR D!

RICT AND SE
Mﬂﬂ%ﬂ%@m&u@mamm

In view of the verbal requests received from Ms Vijayshree Rathore, Ld MM, Mahila Cow,{%theﬁDuty

Roster for the month of July, 2022 of Metropolitan Mag} i i i ;
) agistrates is partially modified (Refer€nce Ngs. . -
9612022/CMMINEIKKDIDelhi dated 27.06.2022) s undor. Py ( s o

LI SU,
ﬁt Name of the Officer who will work as Duty MM|Duty to be| In place of =
(NU performed,
| _ on |
1 ’Q”; 'g'ldl“ Bala, Ld MM (NT Act) Digital Court 18.07.2022Ms Vijayshree Rathore, Ld.MM (Mahila Court)
ek ad No 506, Judicial Residential Complex, Rfo 3" Floor, Jagrati Enclave, Phase-ill, Plot No 5!
! arcooma Courts, Delhi Near Railway Colony, Opposite Vigyan Bhawan, Delhi
fCoun Email-id - ninortheastl@gmail.com Court Email-id-readermmmahilacourtne @omail.com
2 ix,s V:;gyshree Rathore, Ld.MM (Mahila Court) 19.07.2022Ms Nidhi Bala, Ld MM (NI Act) Digital Court
h 0 Flgor, Jagrati Enclave, Phase-lll, Plot No 5, R/o Flat No 506, Judicial Residential Complex,
bear Railway Colony, Opposite Vigyan Bhawan, Delhi Karkardooma Courts, Delhi
oun Email-id-readermmmanilacoyntne@omait.com Court Email-id - ninortheast1@gmail.com_.

- )

Rest of the conditions shall remain unchanged. Y}\V

(Santosh Ku‘n%\r Singhy)

dl. Chief Metropolitan Magistrate
North-East District

Karkardooma Courts, Delhi

No. 104/CMMINEIKKD/Delhi Date: 18.07.2022
Copy forwarded for information to:-
1. The Ld. Registrar General, High Court of Delhi through the Principal District & Sessions Judge (HQ), Delhi.
2. The Ld. Principal District & Sessions Judge, North East.
3. The Ld. Principal District & Sessions Judges, Head Quarters, West, East, Shahdara, Patiala House Courts, North,
North-West, South, South-East, South-West, RACC, Delhi.
The Ld. ACMM, Ld. MMs, North-East, Karkardooma Courts, Delhi,
All Ld CMMs Central/West THC, South-West Dwarka, North/North-West Rohinl, New Delhi Patiala House, East/SHD
KKD, South/South-East Saket, Rouse Avenue, Delhi.
The Ld. Secretary DLSA NE/EasySHD/, Karkardooma Courts, Delhi.
The CP, Delhi, the DCP North EasvEasVSHD through Chowki Incharge, Karkardooma Courts, Delhi,
The | G (Prison), Tihar Jail, Delhi/ New Delhi, the Supdt. Central Jail, Delhl, through A.O. {J) R & | Branch, NE, KKD.
Courts, Dethi.
9. The Director of prosecution, Delhi, the Chief Public Prosecutor NE/East/SHD.
10. The Lock Up Incharge, Karkardooma Courts, Delhi.
11. The Secretaries, Bar Associations, THC, PHC, KKD, Rohini, Dwarka, RACC & Saket Courts, Dethi,
12.  The Incharge, District Counts Web-Site Commiltee, Tis Hazari Courts, Delhi,

13. The incharge Computer Branch, Karkardooma Courts, Delhi. {uploading on Layers/Web-Site).
14. The Superintendent Admn. and Care Taking Branch, Karkardooma Courts, Delhi.
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T . .15. The Incharge Poo! Car, Karkardooma Courts, Delhi.

*..16. The Incharge Cash Branch, Karkardooma Courts, Delhi.
7.+ The Information Center, Karkardooma Courts, Delhi. )
18. The Incharge, Video Conferencing Room, Karkardoorqa Courts, Delhi,
19. The Notice Board, Karkardooma Court Complex, Delhi.

20. Office Qrder File.




